Annexure -4

Name of Corporate Debtor: Vikas Procon Private Limited: Date of Commencement of CIRP: 19.04.2023: List of Creditors as on: 28.07.2023
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Shivam Fashion

05-05-2023 80,56,879.00

14,41,000.00| Unsecured - No

6.70%

0.00

66,15,879.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

Shivam Embroidery

05-05-2023 87,32,324.00

13,50,000.00| Unsecured - No

6.27%

5,72,648.00

68,09,676.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

Equilateral Enterprises

05-05-2023 1,64,80,812.00

49,00,000.00|Unsecured - No

22.77%

0.00

1,15,80,812.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

Dhirubhai Anandbhai
Viradiya

05-05-2023 25,50,349.00

4,00,000.00|Unsecured - No

1.86%

0.00

21,50,349.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

Mehul Vinodbhai Jagani

05-05-2023 48,61,153.00

12,00,000.00| Unsecured - No

5.58%

0.00

36,61,153.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.




6 Shivam Tex 05-05-2023 1,15,84,362.00 16,00,000.00|Unsecured No 7.44% 0.00 99,84,362.00 |Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

7 Devshibhai Veljibhai 05-05-2023 46,13,732.00 8,00,000.00| Unsecured No 3.72% 0.00 38,13,732.00 |Pursuant to the order of Hon'ble NCLT dated

Bhakhar 17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

8 Amit kumar Rungta 09-06-2023 26,12,500.00 0.00|Unsecured No 0.00% 0.00 26,12,500.00

9 Yagnesh Ponkia 09-06-2023 40,00,000.00 0.00|Unsecured No 0.00% 0.00 40,00,000.00

10 |Gaurang Desai 13-06-2023 16,56,000.00 0.00|Unsecured No 0.00% 0.00 16,56,000.00

11 [Maheshbhai Fulabhai 09-06-2023 7,61,146.00 0.00|Unsecured No 0.00% 0.00 7,61,146.00

Hirpara

(Prop:Khushi Fashion )

12 [Saroj Jhanwar 09-06-2023 30,96,000.00 0.00|Unsecured No 0.00% 0.00 30,96,000.00

13 Lali Prasad Jhanwar 09-06-2023 8,60,000.00 0.00|Unsecured No 0.00% 0.00 8,60,000.00

14  [Shashikant Rameshbhai 09-06-2023 9,20,000.00 0.00|Unsecured No 0.00% 0.00 9,20,000.00

Mangroliya

15 |lignesh Bharatbhai 09-06-2023 13,14,080.00 0.00|Unsecured No 0.00% 0.00 13,14,080.00

Bhandari

16 |Nirmala K Agrawal 11-06-2023 11,04,000.00 0.00|Unsecured No 0.00% 0.00 11,04,000.00

17 [Kapil Agrawal 11-06-2023 3,68,000.00 0.00|Unsecured No 0.00% 0.00 3,68,000.00

18 |Atulbhai R Kothia 09-06-2023 5,81,440.00 0.00|Unsecured No 0.00% 0.00 5,81,440.00

19 Meena P sharma 26-06-2023 36,44,800.00 Unsecured No 0.00% 36,44,800.00

20 |Dhanlaxmi textiles 11-06-2023 47,84,000.00 0.00{Unsecured No 0.00% 0.00 47,84,000.00

brajesh shah

21 |Shobhadevi Jajoo 01-07-2023 9,18,000.00 0.00|Unsecured No 0.00% 0.00 9,18,000.00

22 |Ramkishor Jajoo 01-07-2023 4,99,000.00 0.00|Unsecured No 0.00% 0.00 4,99,000.00

23 |Ghanshyambhai lodaliya 06-07-2023 3,00,000.00 0.00|Unsecured No 0.00% 0.00 3,00,000.00

24 |Arvod Bhai Jain 06-07-2023 3,00,000.00 0.00|Unsecured No 0.00% 0.00 3,00,000.00

25 |Ashok Bansal 14-07-2023 75,43,233.00 0.00|Unsecured No 0.00% 0.00 75,43,233.00

26 Usha Bansal 14-07-2023 9,17,863.00 0.00|Unsecured No 0.00% 0.00 9,17,863.00

27  |Vipul Bhatukbhai Bhuva 17-07-2023 17,63,974.00 5,00,000.00| Unsecured No 2.32% 12,672.00 12,51,302.00 |Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

28  |Aarti Maheshbhai Viradiya 17-07-2023 33,46,190.00 9,00,000.00(Unsecured No 4.18% 27,485.00 24,18,705.00|Pursuant to the order of Hon'ble NCLT dated

17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.




29

Nikita Sandipbhai Boghra

17-07-2023

62,94,190.00

16,75,000.00

Unsecured

No

7.79%

50,700.00

45,68,490.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

30

Manish Dhirubhai Viradiya

17-07-2023

33,46,190.00

9,00,000.00

Unsecured

No

4.18%

29,245.00

24,16,945.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

31

Rina Vipulbhai Bhuva

17-07-2023

33,42,391.00

9,00,000.00

Unsecured

No

4.18%

25,446.00

24,16,945.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

32

Shivam Creation

17-07-2023

45,54,445.00

9,00,000.00

Unsecured

No

4.18%

12,37,500.00

24,16,945.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

33

Naynaben Bharatbhai
Shekhalia

05-05-2023

51,39,747.00

12,46,200.00

Unsecured

No

5.79%

1,46,150.00

37,47,397.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

34

Vishal Ghanshyambhai
Kachhadiya

18-07-2023

33,00,832.00

8,53,500.00

Unsecured

No

3.97%

0.00

24,47,332.00

Pursuant to the order of Hon'ble NCLT dated
17.07.2023 in IA 2924/2023,the bench has directed
to restrict the voting rights of such lenders, to the
extent of the amount recorded in the books of
accounts. The admissibility of interest on such loans
shall be decided after receipt of information from
the incumbent RP. Hence, the balance amount is
kept as claim under verification.

Total

12,41,47,632.00

1,95,65,700.00

90.94%

21,01,846.00

10,24,80,086.00




